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MINISTRY OF RAILWAYS
(East Central Railway)
NOTIFICATION
Patna, the 1st September, 2025

S.0. 4141(E).—In exercise of the powers conferred under clause 7A of Section 2 of the Railway
(Amendment) Act 2008, the officers mentioned in column (2) of the table below, as nominated by the State
Government, is hereby authorised as Competent Authority for Land Acquisition (CALA) to perform the functions
of such authority under the said Act with effect from the date of publication of this notification in the Gazette of India
in respect of the Special Railway Project ‘“Narkatiaganj-Raxaul-Sitamarhi-Darbhanga & Sitamarhi-Muzaffarpur

Doubling Project of East Central Railway”, in the state of Bihar relating to the districts mentioned in column (3) of the
said table.

S1. No. Competent Authority District
(1 2 A3)
I. District Land Acquisition Officer, Muzaffarpur Muzaffarpur
2. District Land Acquisition Officer, Sitamarhi Sitamarhi

[F. No. ECR/CAO/C/N/NKE-RXL-SMI-DBG & MFP-SMI/DL/2]
RAM JANM, CAO/Const.
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